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THE MINISTER OF STATE IN THE MINISTRY OF
ENVIRONMENT ANC FORESTS (SHRI BABU LAL
MARANDI): (a) No, Sir.

(b) to (d) The project was resubmitted in January,
1997 by the Kerala State Electricity Board. Since the
environmental data submitted was not adequate project
authorities have been advised to submit a revised report.
The Kerala State Electricity Board has been informed
that the proiect stands closed.

SAl Complex in Guwhati

5708. SHRIMAT!I RANEE NARAH: Will the Minister
of HUMAN RESOURCE DEVELOPMENT be pleased to
state:

(a) wnether Sports Authority of India Complex in
Guwahati is lying incomplete due to lack of funds;

(b) if so, the time by which the construction work is
likely to be completed; and

(c) the steps proposed to be taken by the
Government to finish the work at the earliest?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT AND MINISTER OF SCIENCE AND
TECHNOLOGY (DR. MURLI MANOHAR JOSHI): (a) to
(c) No, Sir. The Complex in Guwahati is complete except
the synthetic track. The sub-base work of the synthetic
track has recently been completed and the synthetic
surface will be laid only after the monsoons are over.

TLC in Scheduled Areas

5709. SHRI D.S. AHIRE: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to state:

(a) whether the Total Literacy Campaign has been
launched in the scheduled areas also;

(b) if so, the coverage made in the scheduled areas
in different States under the programme; and

(c) the achievements of the campaign in these areas?
THE MINISTER OF HUMAN RESOURCE

DEVELOPMENT AND MINISTER OF SCIENCE AND
TECHNOLOGY (DR. MURLI MANOHAR JOSHI): (a) to

(c) yes, Sir. The total literacy campaigns cover the entire

iliterate population of age-group 15-35 years in a district,
irrespective of their caste, creed or sex. The State-wise
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coverage made and persons made literate under the total
literacy campaigns launched in districts h-ving scheduled
areas is as follows:

State Coverage Persons made
literate

(Figures in lakh)

Andhra Pradesh 43.28 20.91
Bihar 8.04 0.55
Guijarat 13.66 11.97
Himachal Pradesh 1.08 0.41
Madhya Pradesh 73.58 25.99
Maharashtra 34.37 16.31
Orissa 31.26 9.82
Rajasthan 16.78 8.12

Clearance of Power Projects

5710. SHRI KONIJETI ROSAIAH: Will the Minister
ot POWER be pleased to state:

(a) whether a high level meeting consisting of
Ministers of Finance and Power and various other
Govemment officials wac held in New Delhi on 30th June,

1998 to expedite the clearance of Power Projects in the
country; and

(b) if so, the details of the decisions taken in the
meeting?

THE MINISTER OF POWER (SHR!I P.R.
KUMARAMANGALAM): (a) and (b) The Government have
approved extension of counter guarantee in the case of
the Visakhapatnam Thermal Power Project (1040 MW) in
Andhra Pradesh, Bhadravati Thermal Power Project (1082
MW) in Maharashtra and Neyveli singie unit lignite based
Thermal Power Project (250 MW) in Tamil Nadu through
a revised procedure. It has, inter alia, been decided that
counter guarantee will be given only for the event of
termination-and will be limited to the outstanding foreign
debt only.

Periodic review meetings are held at various levels
in Govémment of India to monitor the progress of the
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projects and issues relating to the counter guarantee,
and decisions are taken with a view to ensuring that
work commences on these projects at the earliest.

Appointments made by CSIR

5711. SHR! BIJOY KRISHNA HANDIQUE: Will the
Minister of SCIENCE AND TECHNOLOGY be pleased to
state:

(a) whether CSIR has any cohesive policy for
manpower management including planning recruitment,
deployment and promotion;

(b) if so, whether the laboratories under CSIR have
made unauthorised appointments over and above the
sanctioned strength;

(c) if so, the details thereof;

(d) whether any plan has been drawn up by the
CSIR to induct non-technical personnel into technical
grades; and

(e) it so, the details thereof?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT AND THE MINISTER OF SCIENCE AND
TECHNOLOGY (DR. MURLI MANOHAR JOSHI): (a) Yes.
Sir.

(b) No Sir. Infact out of the total sanctioned strength
of 25764 as on date, only about 22000 employees are
in position.

(c) Does not arise.

(d) and (e) Induction of Non-Technical staff into
Technical stream is made strictly as per the methodology
" duly approved by the Governing Body of CSIR. Induction
is made on the basis of recommendations of a duly
constituted Committee after imparting necessary in-house
training which is followed by a technical trade test.

Radio on Demand Service
5712. SHRI SURESH WARPUDKAR: Will the Minister
of INFORMATION AND BROADCASTING be pleased to

state:

(a) whether All India Radio has started any “Radio
on Demand Service” recently; and

(b) if so, the salient features thereof?
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THE MINISTER OF INFORMATION AND
BROADCASTING AND MINISTER OF
COMMUNICATIONS (SHRIMATI SUSHMA SWARAJ):
(a) Yes, Sir. It was launched on 26th January, 1998 on
the 2nd FM transmitter of All India Radio, Delhi.

(b) The Radio on Demand Service is an interactive
service which has been developed indigenously. It is a
computer recording and automatic playback system to
process the listener's requests and feed the requested
music programme on the transmitter automatically without
any kind of human intervention. A huge library of popular
film songs has been created on a Computer hard disc
and each song has been assigned a code number. These
code numbers have been circulated among the public
through printed leaflets. The listener can register his
request through a telephone call by dialing the telephone
No. 7465228, followed by dialing the code number
corresponding to his/her choice song. His/her request is
automatically registered by the computerised system and
the listener is intimated a queue-number accordingly over
the telephone by the computerised system. The song is
then played automatically at the given queue-number and
the listener can listen to the song of his/her choice over
FM radio (Frequency 106.4 MHz).

[Translation]
Pay and Pension Cases in Bihar

5713. SHRI RAJO SINGH: Will the Minister of
COMMUNICATIONS be pleased to state:

~

(a) whether a large number of pay and pension
anomaly cases are pending in Bihar Telecom Circle;

(b) if so, the details thereof and the reasons therefor;

(c) the time by which these are likely to be settled;
and

(d) the action being taken by the Government against
the officer responsible for the same?

THE MINISTER OF STATE IN THE MINISTRY OF
COMMUNICATIONS (SHRI KABINDRA PURKAYASTHA):
(a) No, Sir.

(b) Nil.

(c) N/A

(d) Question does not arise.
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